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BEFORE THE REG STRAR MRS. RACHNA GUPTA

Petition(s) for Special Leave to Appeal (Crl.) No(s) . 9363/ 2014

NANHAKU RAM Petitioner(s)
VERSUS

STATE OF JHARKHAND Respondent ( s)

(with appln. (s) for bail and office report)

Date : 08/05/2015 This petition was called on for hearing today.

For Petitioner(s)
M. Sarbjeet Dutta, Adv.
M. Akshat Shrivastava, Adv.

For Respondent (s)
UPON hearing the counsel the Court made the follow ng
ORDER

Service report in respect of the sole respondent is still
awai t ed. The Ld. Counsel for the petitioner has requested for
serving the standing counsel of the respondent - State, in
addi ti on. Al | owed.

Li st again on 29.7.2015.

( RACHNA GUPTA)
Regi strar
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